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1. Sri B,Dubevy,
Chief Perseprnel Cfficer,

EC.Ply. . Fail Wilavam.

2. Sri T.Manehara Rae,
Gereral Manager,
SC Rly, Rell Nilavam,
Sec'bad. .. Regpendarts,

Mr.G.V.ZSubba Rae

Ceupzel for the applicants

Mutrmoal Faw +ha recwmmovdasnd o ] Mr,v,nziégw:.\ra Rae.ﬂ‘.ﬁé‘l-CGSC.

THE HOM'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

THE HCN'BLE SHRI B.S5.JAI FARSMESHWAR : MEMBER (JUDL.)
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CRAL CRDER (PER HCN'BLE SHRI R, RANGARAJAN : MEMBER (ADMN,)

Heard Mr,G.V.5ubba Raeo, lesiaund ¢aunsel fer the
apeplicants and Mr.V.RajaSWa?a Rae, legrn=4 ceunsel fer the
regpendents,

2. The ap;iicants nev ﬂubmit that the erder has been

camplied with, Hencae, the CFP is cles=d. No cests,
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